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M.C. MEHTA                                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IN RE: NUMBER OF VACANT POSTS IN STATUTORY POLLUTION CONTROL 
BOARDS OF VARIOUS STATES NAME OF THE FOLLOWING ADVOCATES MAY BE 
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MARORIA MR. SANJAY KR. VISEN, MR. SUDEEP KUMAR, MS. ROOHE HINA DUA,
MR. SANDEEP KR. JHA MR. JYOTI MENDIRATTA, ADVOCATES)
 
Date : 10-07-2024 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ABHAY S. OKA
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

                   Ms. Aparajita Singh,Sr.Adv. (Amicus Curiae)
                   Mr. A.D.N.Rao,Sr.Adv. (Amicus Curiae
                   Mr. Siddhartha Chowdhry,Adv. (Amicus Curiae) 
                   Ms. Shibani Ghosh,Adv.
                   Mr. Aditya Bharat Manubarwala,Adv.

For the parties:
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mr. Saurabh Rajpal, Adv.
                   Mr. Sandeep Kumar Jha, AOR

                   Ms. Jyoti Mendiratta, AOR
                   Ms. Ananya Basudha, Adv.                 
                                      
                   Mr. Gurminder Singh,AG Punjab
                   Mr. Shadan Farasat, A.A.G.
                   Ms. Rooh-e-hina Dua, AOR
                   Mr. Ankit Khera, Adv.
                   Mr. Harshit Khanduja, Adv.
                   Mr. P. K. Jain, AOR
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                   Mr. Dhruv Mehta, Sr. Adv.
                   Mr. Arun Sri Kumar, Adv.
                   Ms. Mansi Binjrajka, Adv.
                   Ms. Pritha Srikumar Iyer, AOR

                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.K. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   Mr. Parth Sarathi, Adv.
                   Mr. Gyanendra Vikram Singh, Adv.                
                                    
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.K. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Ms. Himanshi Shakya, Adv.
                   Dr. Monika Gusain, AOR

                   Ms. Ruchi Kohli, AOR
                   Ms. Srishti Mishra, Adv.

                   Applicant-in-person

                   Petitioner-in-person

                   Mr. Rajiv Ranjan Dwivedi, AOR

                   Mr. Ramesh Babu M. R., AOR

                   Mr. Rajesh Kumar Chaurasia, AOR

                   Ms. Prerna Singh,Adv.
                   Mr. Guntur Pramod Kumar, AOR
                   Mr. Keshav Singh,Adv.
                   
                   Mrs. Suhashini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. S S Rebello, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Ms. Archana Pathak Dave, Adv.
                   Mr. Wasim Qadri, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Rohan Gupta, Adv.
                   Dr. Arun Kumar Yadav,Adv.
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Sushil Kumar Singh, AOR

                   Mrs. Rani Chhabra, AOR
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                   Mr. G. Prakash, AOR

                   Ms. Shalini Kaul, AOR

                   Ms. Nandini Gidwaney, AOR

                   Mr. Shri Narain, AOR

                   Mr. Umesh Kumar Khaitan, AOR
                   
                   Mrs. Priya Puri, AOR
                   Ms. Parul Sharma, Adv.
                   Mr. Sharad Kumar Puri, Adv.
                   Ms. Smriti Sinha, Adv.
                   Mr. Hemant  Sharma, Adv.
                   
                   Mr. K. R. Sasiprabhu, AOR

                   Mrs.  K. Sarada Devi, AOR                  
                                      
                   Mr. T. V. Ratnam, AOR

                   Mr. Balaji Srinivasan, AOR                  
                                      
                   Ms. Manjula Gupta, AOR

                   Mr. S. S. Shroff, AOR

                   Mr. Sushil Kumar Jain, AOR

                   Mr. Aniruddha Deshmukh, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   M/S.  Khaitan & Co., AOR

                   Mr. Surya Kant, AOR
                   
                   Mrs. B. Sunita Rao, AOR
                   Mr. Gunmaya S Mann, Adv.
                   Mr. Roop Narain, Adv.
                   Mr. Vineet Kumar, Adv.
                   Mr. Hokesh Kumar, Adv.
                   Mr. Kuldeep, Adv.                   
                   
                   Mr. Abhishek, AOR
                   Mr. Rajendran Balan, Adv.
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                   Mr. Ravindra Bana, AOR

                   Mr. R. P. Gupta, AOR

                   Mr. P. Parmeswaran, AOR

                   Mr. Mohit D. Ram, AOR

                   Mr. Sarvam Ritam Khare, AOR

                   Mr. Satya Mitra, AOR

                   M/S.  M. V. Kini & Associates, AOR

                   Mr. Pramod Dayal, AOR

                   Mr. Parijat Sinha, AOR

                   M/S.  Saharya & Co., AOR

                   Mr. Rakesh Kumar-i, AOR

                   M/S.  S. Narain & Co., AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   Mr. Dhananjay Kataria, Adv.
                                      
                   Mr. Alok Gupta, AOR                 

                   Mr. Pavan Kumar, AOR
                   
                   Mr. Praveen Swarup, AOR
                   Ms. Suvangana Agarwal, Adv.
                   Mr. Lavkesh Bhambhani, Adv.
                   Mr. Utkarsh Pratap, Adv.
                   Mr. Ameet Siingh, Adv.
                   Mr. Nityanand Mahato, Adv.
                   Mr. Govind Kumar Seth, Adv.
                   
                   Mr. Prashant Kumar, AOR
                   
                   Mrs. Suhasini Sen, Adv.
                   Mr. Rajesh Kr. Singh, Adv.
                   Mrs. S.S. Rebello, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Mrs. Archna Pathak Dave, Adv.
                   Mrs. Ruchi Kohli, Adv.
                   Mr. Wasim Qadri, Adv.
                   Mr. Kanu Agarawal, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
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                   Ms. Indira Bhakar, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Dr. N Visakamurthy, AOR
                   Mr. S N Terdal,AOR
                   Mr. Mukesh Kumar Maroria, AOR                  

                   Mr. Ejaz Maqbool, AOR

                   Ms. Hemantika Wahi, AOR

                   Ms. Binu Tamta, AOR
                   
                   Mr. Mahesh Agarwal, Adv.
                   Mr. E. C. Agrawala, AOR
                   
                   Mr. Pradeep Kumar Bakshi, AOR

                   Mr. Ashok Mathur, AOR

                   Mr. V. K. Verma, AOR

                   Mr. Radha Shyam Jena, AOR

                   Mrs. Bina Gupta, AOR

                   Mr. Rakesh K. Sharma, AOR

                   Ms. Sujeeta Srivastava, AOR

                   Mr. Ajit Pudussery, AOR

                   Mr. Mukesh K. Giri, AOR

                   M/S.  Parekh & Co., AOR

                   Mr. Sudhir Mendiratta, AOR

                   Mr. Anil Kumar Jha, AOR

                   Mrs. Anil Katiyar, AOR

                   Mr. Hardeep Singh Anand, AOR

                   Mr. Sandeep Narain, AOR                  
                   
                   Mr. Vikas Mehta, AOR
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                   Ms. Garima Prashad, Sr. A.A.G.
                   Mr. Sudeep Kumar, AOR
                   Ms. Manisha, Adv.
                   Ms. Rupali, Adv.
                   Ms. Nidhi, Adv.
                   
                   Ms. Tulika Mukherjee, AOR

                   Mr. Akshay Girish Ringe, AOR

                   Mr. Gaurav, AOR

                   Ms. Puja Sharma, AOR

                   Mr. Gautam Narayan, AOR

                   Mr. Neeraj Kumar Gupta, AOR
                   
                   Mr. Danish Zubair Khan, AOR
                   
                   Mr. Ajay Vikram Singh, AOR

                   Mr. K. Paari Vendhan, AOR

                   Ms. Sakshi Kakkar, AOR

                   Ms. Shagun Matta, AOR                 
                   
                   Mr. Anurag Kishore, AOR
                   
                   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Vyom Raghuvanshi, Adv.                   
                   
                   Ms. Purnima Jauhari, AOR
                   Dr. Brij Bhushan K Jauhari, Adv.
                   Mr. O.p.singh, Adv.
                   Mr. Deepak Jyoti Ghildiyal, Adv.
                   Mr. Harsh Mahan, Adv.
                   
                   Mr. Hiren Dasan, AOR
                   
                   Ms. Malvika Kapila, AOR
                   Ms. Tanwangi Shukla, Adv.
                   
                   Mr. Gaurav Kejriwal, AOR

                   Ms. Divya Roy, AOR

                   M/S.  S. Narain & Co., AOR
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                   Mr. Ayush Sharma, AOR

                   Mr. Kuldip Singh, AOR

                   Ms. Anushree Prashit Kapadia, AOR

                   Mr. Ketan Paul, AOR
                   
                   Dr. Ram Sankar, Adv.
                   Mrs. Harini Ramsankar, Adv.
                   Mr. G Jai Singh, Adv.
                   Ms. Dakshita Sangwan, Adv.
                   Ms. Divya, Adv.
                   Ms. Robab Khan, Adv.
                   Mr. P Srinivasan, Adv.
                   Mr. Muthu Ganesh Pandian, Adv.
                   For M/S. Ram Sankar & Co, AOR
                   
                   Mr. Ajay Pal, AOR

                   Mr. Dhananjaya Mishra, AOR

                   Mr. Shekhar Kumar, AOR

                   Mr. Rajan Narain, AOR

                   Mr. Sunil Fernandes, AOR

                   Mr. Vikrant Singh Bais, AOR

                   Ms. Diksha Rai, AOR

                   Mr. Soumya Dutta, AOR

                   Mr. Sameer Kumar, AOR
                                      
                   Mrs. Suhashini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. S S Rebello, Adv.
                   Mr. Subhranshu Padhi, Adv.
                   Ms. Archana Pathak Dave, Adv.
                   Mr. Wasim Qadri, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. Rohan Gupta, Adv.
                   Dr. Arun Kumar Yadav,Adv.
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Gaurav Choudhary, AOR
                   
                   Ms. Jaikriti S. Jadeja, AOR
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                   Ms. Astha Tyagi, AOR

                   Mr. Anas Tanwir, AOR

                   Mr. Mritunjay Kumar Sinha, AOR

                   Mr. Durga Dutt, AOR

                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.K.Nayak,Adv.
                   Ms. Marbiang Khongwir,Adv.
                   Mr. Upendra Mishra,Adv.
                   Mr. P.S.Negi,Adv.

                   Ms. Rashmi Malhotra, AOR

                   Mr. Talha Abdul Rahman, AOR

                   Mr. S. S. Shroff, AOR
                   
                   Ms. Madhumita Bhattacharjee, AOR
                   Ms. Srija Choudhury, Adv.
                   Mr. Anant, Adv.
                   Ms. Osheen Bhat, Adv.
                   Ms. Sajal Bhardwaj, Adv.                 

                   Mr. Rishi Matoliya, AOR
                   
                   Mr. D. Abhinav Rao, AOR                  
                   
                   Mr. Archana Pathak Dave, Sr. Adv.
                   Mr. Raj Bahadur Yadav, AOR
                   Mrs. Alka Agarwal, Adv.
                   Ms. Sonali Jain, Adv.
                   Mrs. Ruchi Kohli, Adv.
                   Mr. Ashok Kumar B, Adv.
                   Ms. Baby Devi Bonia, Adv.
                   Mr. Anirudh Bhat, Adv.
                   Mr. Prashant Singh Ii, Adv.
                   
                   Mr. Nirnimesh Dube, AOR
                   
                   Mr. Ravindra S. Garia, AOR
                   Mr. Shashank Singh, Adv.
                   Mr. Madan Chandra Karnatak, Adv.
                   Mr. Ambuj Ojha, Adv.
                   
                   Mr. Akhil Anand, AOR

                   Mr. Rajiv Yadav, AOR
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                   Mr. Vipin Nair, AOR

                   Ms. Nidhi Mohan Parashar, AOR

                   Mr. P. Parmeswaran, AOR

                   Mr. Nitin Saluja, AOR

                   Mr. Deepayan Mandal, AOR

                   Ms. Shalu Sharma, AOR
                   
                   Mr. Sahil Tagotra, AOR
                   Mr. Sujay Jain, Adv.
                   Ms. Sakshi Garg, Adv.                   
                   
                   Mr. Shariq Ahmed, Adv.
                   For M/S. Ahmadi Law Offices, AOR                
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Rishi Malhotra, AOR

                   Mr. Prakash Ranjan Nayak, AOR

                   Mr. Satya Mitra, AOR

                   Mr. Prasanna S., AOR

                   Ms. Mithu Jain, AOR

                   Ms. Asha Gopalan Nair, AOR

                   Ms. Neeru Vaid, AOR

                   Mr. M. P. Devanath, AOR

                   Mr. R. C. Kohli, AOR
                   
                   Mr. D. Abhinav Rao, AOR
                   
                   Mr. Aakarshan Aditya, AOR

                   Mr. Vinodh Kanna B., AOR

                   Mr. Sandeep Singh, AOR
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                   Mr. Anand Prakash Yadav, Adv.
                   Ms. N. Annapoorani, AOR
                   
                   Mr. S. Gowthaman, AOR
                   
                   Mr. Alok Gupta, AOR                             

                   Mr. K. V. Mohan, AOR
                   Ms. Swapna Sheshadri, Adv.
                   Mr. Amal Nair, Adv.
                   Mr. K.V. Balakrishnan, Adv.
                   
                   Mr. Pranav Sachdeva, AOR

                   Mr. Sameer Shrivastava, AOR

                   Mr. Debojit Borkakati, AOR

                   Mr. Mahfooz Ahsan Nazki, AOR

                   Ms. Misha Rohatgi, AOR

                   Mr. Ravi Prakash, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                   Ms. R.rajaselvan, Adv.
                   
                   Mr. Vikrant Singh Bais, AOR
                   
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun D Singh, Adv.
                   
                   Ms. Surabhi Sanchita, AOR

                   Mr. Vinod Sharma, AOR                  
                   
                   Mr. Subhro Sanyal, AOR

                   Ms. Nidhi Jaswal, AOR

                   Mr. Rakesh Kumar-i, AOR

                   Mr. Parminder Singh Bhullar, AOR
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
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                   Mr. Chandrakant Sukumar Sarkar, Adv.
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. C . M . Dwivedi, Adv.
                   Mr. Ikshit Singhal, Adv.
                   Ms. Saba, Adv.
                   Ms. Km. Reena, Adv.
                   For M/S. Mukesh Kumar Singh And Co., AOR        
                                      
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   Ms. Akshata Chhabra, Adv.
                   
                   Mr. Vivek Gupta, AOR

                   Mr. Vinay Garg, AOR

                   Ms. G. Indira, AOR

                   Mr. Yoginder Handoo, AOR
                   
                   Mr. Anil Kumar, AOR
                   Mr. Yogesh Sham Sonawane, Adv.
                   Mr. Kameshwar Srivastava, Adv.
                   Mr. Amrita Srivastava, Adv.
                   
                   Ms. Lubna Naaz, AOR
                   
                   Ms. Shashi Kiran, AOR
                   Dr. Satish Chandra, Adv.
                   Mr. Arjun Sain, Adv.
                   Ms. Sangeeta Bhalla, Adv.                   
                   
                   Ms. Aastha Mehta, Adv.
                   Ms. Deepanwita Priyanka, AOR
                   Ms. Prerana Mohapatra, Adv.                   
                   
                   Mr. Yashraj Singh Bundela, AOR
                   Mrs. Pratima Singh, Adv.
                   
                   Mr. Pulkit Agarwal, AOR

                   Ms. Surbhi Mehta, AOR
                   
                   Mr. Shovan  Mishra, AOR
                   Ms. Bipasa Tripathy, Adv.
                   
                   Ms. G. Indira, AOR

                   Mr. Anuj Bhandari, AOR

                   Mr. Neeraj Shekhar, AOR
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                   Mr. Mohit Paul, AOR

                   Mr. Nischal Kumar Neeraj, AOR

                   Mr. Nishit Agrawal, AOR

                   Ms. Rakhi Ray, AOR
                   
                   Ms. Ishita Jain, AOR
                   Mr. Anand Kumar Shrivastava, Adv.
                   Mr. Ankit Bhandari, Adv.                
                   
                   Mr. Mukesh Verma, Adv.
                   Mr. Pankaj Kumar Singh, Adv.
                   Mr. Pawan Kumar Shukla, Adv.
                   Mr. Krishna Prakash Dubey, Adv.
                   Mr. G P Mahto, Adv.
                   Mr. Yash Pal Dhingra, AOR                   
                   
                   Mr. Ashutosh Dubey, AOR
                   Mr. H B Dubey, Adv.
                   Mr. Amit Kumar, Adv.
                   Mr. Ashwini Upadhyay, Adv.
                   Mr. Ashutosh Dubey, Adv.
                   Mrs. Rajshri Dubey, Adv.
                   Mr. Abhishek Chauhan, Adv.
                   Mr. Amit P Shahi, Adv.
                   Mr. Gaurav Yadav, Adv.
                   Mr. Punit Kasana, Adv.
                   Mr. Shashibushan Nagar, Adv.
                   
                   Mr. Chandra Prakash, AOR
                   
                   Ms. Astha Sharma, AOR
                   Ms. Lhizu Shiney Konyak, Adv.
                   
                   Mr. T. R. B. Sivakumar, AOR                 

                   Ms. Manju Jetley, AOR
                   Mr. Avadhesh Kumar Dubey, Adv.
                   Mr. Dewashish Vishwakarma, Adv.
                   Mr. Praveen Pathak, Adv.
                   Ms. Akanksha Singh, Adv.
                   Mr. Sunil Prakash Pandey, Adv.
                   Mr. Sandeep, Adv.
                   Mr. Santosh Anandrao Jadhav, Adv.               
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                   Mrs. Suhasini Sen, Adv.
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. Shubhranshu Padhi, Adv.
                   Mrs. Archana Pathak Dave, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Mrs. Indira Bhakar, Adv.
                   Mr. Amrish Kumar, AOR
                   
                   Mr. Harsh V. Surana, AOR
                   
                   Ms. Vrinda Bhandari, AOR

                   Mr. Puneet Taneja, AOR
                   Mr. Amit Yadav, Adv.
                   Mr. Manmohan Singh Narula, Adv.
                   Mr. Anil Kumar, Adv.                 

                   M/S. Karanjawala & Co., AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Varun Varma, Adv.
                   Ms. Mythili S, Adv.
                   
                   Ms. Charu Ambwani, AOR

                   Mr. Vinay Garg, AOR

                   M/S.  M. V. Kini & Associates, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Manoj Kumar Sharma, Adv.                   
                   
                   Mr. Manish Kumar, AOR
                   Mr. Ravi Shanker Jha, Adv.                      
                                      
                   Mr. Mudit Gupta, AOR

                   Mr. Gaurav, AOR
                   
                   Mr. Shuvodeep Roy, AOR
                   Mr. Saurabh Tripathi, Adv.
                   
                   Ms. Divya Jyoti Singh, AOR
                   
                   Mr. Gopal Jha, AOR
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                   Ms. Aswathi M.k., AOR
                   Mr. L.K. Paonam, Adv.
                   Ms. Tomthinnganbi  Koijam, Adv.
                   Mr. Niraj Bobby Paonam, Adv.                  
                   
                   Mr. Ans Nadkarni, Sr. Adv.
                   Ms. Ruchira Gupta, Adv.
                   Mr. Shishir Deshpande, AOR
                   Ms. Pooja Tripathi, Adv.
                   Ms. Harshita Sharma, Adv.
                   Mr. Amit Kumar, Adv.
                   
                   Mr. D.Kumanan, AOR                 
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

State of Rajasthan

1. Pursuant  to  this  Court's  order  dated  22nd  April,

2024,  the  State  of  Rajasthan  has  filed  a  compliance

affidavit which shows a sorry state of affairs.  Out of

the sanctioned posts of 808 on the establishment of the

State Pollution Control Board, 395 posts are vacant.  So

practically,  half  of  the  posts  are  vacant.   It  is

shocking to note that in paragraph 5(c), the affidavit of

the State discloses that the process has been started for

filling up of only 56 vacant posts.  The State has given

another excuse based on the order dated 11th  March, 2024

passed by the Rajasthan High Court.  The order relates

only to the post of Junior Scientific Officer.

2. We  direct  the  Chief  Secretary  of  the  State

Government to file his personal affidavit laying down the

time-bound schedule for filling in all 395 vacant posts.

Such affidavit shall be filed within a period of three

weeks from today.
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State of Punjab

3. We have perused the affidavit filed on behalf of

the State of Punjab which indicates that 314 posts, out

of  total  652  posts  on  the  establishment  of  the  State

Pollution Control Board are vacant.  It means about half

of the posts are vacant. Paragraph 3 (B) of the affidavit

gives the details of the process started for filling in

few posts.  The process has been started not even for

half of the vacant posts.  Unless the State Pollution

Control  Boards  which  are  exercising  very  important

statutory powers work with full strength, they will not

be able to discharge their duties effectively which will

have an adverse impact on the environment.  

4. We, therefore, direct the Chief Secretary of the

State Government to file an affidavit within three weeks

from  today  setting  out  the  time-bound  schedule  for

filling in all the vacancies.

Government of National Capital Territory of Delhi

5. In the earlier part of this order, we have noted

the scenario in the States of Rajasthan and Punjab. As

far as vacancies in the State Pollution Control Board are

concerned, the situation is worst in Delhi Government.

Out of 344 sanctioned posts, as many as 233 posts are

vacant. This is a sad state of affairs, that also in the

capital city. Thus, the State Pollution Control Board is

hardly functional, as it is working with the strength of

only one third. 
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6. We direct the Chief Secretary of the State to file

an affidavit giving the  time-bound schedule for filling

in all 233 posts within a period of three weeks from

today. Instead of making an effort to regularly appoint

the staff members, the Government seems to have adopted a

short  cut  method  of  appointing  contractual  employees.

This practice needs to be deprecated.

State of Haryana

7. From  the  oral  submissions  made  by  the  learned

counsel appearing for the State of Haryana, we find that

the  situation  in  Haryana  is  no  better.   Out  of  483

sanctioned posts, 202 posts are vacant.

8. We direct the Chief Secretary of the State to file

an  affidavit  setting  out  the  time-bound  schedule  for

filling in all vacant posts.  The affidavit to be filed

within three weeks from today.

State of Uttar Pradesh

9. Notwithstanding the order passed by this Court more

than two months back on 22nd  April, 2024, the State of

Uttar Pradesh has not filed an affidavit.

10. We direct the Chief Secretary of the State of Uttar

Pradesh to file an affidavit laying down the time-bound

schedule  for  filling  in  all  vacant  posts  on  the

establishment of the State Pollution Control Board.  The

affidavit shall be filed within a period of three weeks

from today.
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11. For  considering  the  affidavits  in  terms  of  this

order, list on 20th August, 2024.

12. As  far  as  the  issue  of  solid  waste  disposal  in

Delhi is concerned, the case is already ordered to be

listed on 26th July, 2024.

IA No.176097 of 2018

13. Under the orders of this Court, for protecting the

environment in Delhi, there is a restriction on the use

of TSRs (two seater rickshaw using a two-stroke engine).

In  the  present  application  made  by  M/s.  Bajaj  Auto

Limited which is a manufacturer of autorickshaws, prayer

(ii) is pressed which reads thus:

"ii. alternatively and/or additionally, declare

that  BS-VI  compliant  CNG-fuelled  four-stroke

autorickshaws shall not be subject of any cap

previously ordered by the Court in the present

case, and that the Govt. of Delhi may issue any

number of fresh licenses/permits in relation to

BS-VI  compliant  CNG-fuelled  four-stroke

autorickshaws to interested applicants, on such

terms as the Govt. of Delhi may see fit; and"

14. This Court has active role to play in protecting

the environment and for that purpose, the cap has been

imposed.  If there is a drastic change in circumstances

and if in the interests of citizens of Delhi, the cap is

required to be lifted, the application must come from
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either Delhi Government or some body who represents the

interests of a common man.  The application for doing

away with the cap cannot be entertained at the instance

of the manufacturer of autorickshaws which is naturally

interested in increasing his own profit.

15. Today, the learned counsel appearing for the Delhi

Government  states  that  considering  the  change  in

situation,  the  Delhi  Government  is  opposing  the

application.

16. In any case, at the instance of the manufacturer of

autorickshaws, the application cannot be entertained.  If

this Court starts entertaining the applications of the

manufacturers of vehicles for relaxing the norms which

are imposed for protecting the environment, it would send

wrong signals.

17. Hence, the application is rejected.

18. As  the  Writ  Petition  is  already  ordered  to  be

listed on 15th July, 2024, EPCA Report No.99 shall also be

listed on the same day.

(ANITA MALHOTRA)                           (AVGV RAMU)
   AR-CUM-PS                              COURT MASTER
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